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'prices, simpljfy the present arrange­
ments regarding issue of import 
licenfces attd grant of eash (Compen­
satory support, establish zonal coun­
cils at major Indian ports to Tetiolve 
-the shopping difficulties and introduce 
a scheme in consultation woth the Re­
serve Bank of India to over-come 
difficulties in foreign exchange fluc­
tuations.

Setting np of Export-Import Bank
2676. SHRI P. GANGADEB:
Will the Minister of FINANCE 

*be pleased to state;
(a) whether Government have 

received the report of the Committee 
on the setting up of an Export-Import 
Bank;

(b) if >30, salient features thereof; 
and

(c) if not, reasons for the delay 
and when the report is expected to be 
submitted?

THE MNISTER OF FINANCE 
(SHRI YESHWANTRAO CHAVAN):
(a) to (c). Government is awaiting 
the report of the Committee which 
expect to sumbit it by the end of 
September, 1974.
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Freezing of Payment of Boons by
f« |pMMin»imfaf

2679 SHRI K. LAKKAPPA: Will
the Minister of FINANCE be pleased 
to state:

(a) whether Government are con­
sidering to freest the payment of 
bonus by all tadustrial establish­
ments; and

(b) if not, the reasons therefor?

THE MINISTER OF FINANCE 
(SHRI YESHWANTRAO CHAVAN)
(a) No, Sir.

(b) Any measure to freeze &e 
payment of bonus by all industrial 
establishments may lead to »  cut m 
the incomes of large sections of the 
working da*. Howsvsr, as *n anti- 
inflationary measure, the Additional 
Emoluments (Compulsory DejK»tt>




